THE MINISTER OF STATE IN THE MINISTRY OF FINANCE (SHRI S.S.
PALANIMANICKAM): (&) No, Sir. Government has sought to deal with the economic slowdown
by providing fiscal stimulus through a reduction in excise duty rates rather than raising the tax

revenues by broadening the net for excise duty.
(b) and (c) Do not arise in view of (a) above.

Usage of third party ATMs
1860. SHRI MOHD. ALI KHAN: Will the Minister of FINANCE be pleased to state:

(a) whether Government is strictly implementing the usage of third party Automated Teller
hMachines (ATMS) without charging any fee in all parts of the country by using ATMs on e-

commerce transactions and e-Government activities;
(b) if so, the details thereof; and

(c) if not, the reasons therefor?

THE MINISTER OF STATE IN THE MINISTRY OF FINANCE (SHRI NAMO NARAIN MEENA):
(a) to (c¢) On the directions issued by Reserve Bank of India, Banks are allowing its customers
to access Automated Teller Machines (ATMs) of other banks without levying any charges for
balance enquiry and cash withdrawals.

Borrowings by Andhra Pradesh

1861. SHRI NANDAMURI HARIKRISHNA:
SHRI M.V, MYSURA REDD'Y:

Will the Minister of FINANCE be pleased to state:

(a) whether it is a fact that the Chief Minister of Andhra Pradesh has requested the
Central Government to amend the Fiscal Responsibility and Budget Management Act (FRBM)

and allowv it to borrow money from the market;
(b) if so, the details thereof;

(c) whether it is also a fact that the Central Government has allowed the State

Government of Andhra Pradesh to borrow Rs. /632 crores from the market; and
(d) if so, the details thereof?

THE MINISTER OF STATE IN THE MINISTRY OF FINANCE (SHRI NAMO NARAIN MEENA):
(a) to (d) The Chief Minister of Andhra Pradesh has requested that the State Government be
permitted to raise an additional sum, not exceeding Rs. 5966 crore from the market in the
current fiscal year, over and above Rs. /632.60 crore permitted by Government of India for
2008-09, to meet the shortfall in the revenues due to slowdown in the economy, without losing
the benefits of Debt waiver and interest relief. In view of the economic slowdown, the Finance
Minister has recently announced that the states will be permitted to increase their fiscal deficit to
4% of the GSDP for the year 2009-10. This will allow the state to borrow upto Rs. 14852 crores

in the current year.

105



